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(HIGH COURT OF ASSAM, NAGALAND. UTZOUI,I IIrS*-UNACHAL PRADESH)

NO. Hc.vII-8 tl2023t 949:" lAFrom

To,

Sub:-
Ref: -

Shri Utpal Rajkhowa
Registrar (Vigilance)
Gauhati High Court
Guwahati

Shri Chatra Bhukhan Gogoi
District & Sessions Judge,
Sonitpur, Tezpur

Sir,

Permission to avail LTC.
Your letter Nos. DJ(S)/4062, dated 01.09.2023,

Dated Guwahati, the /i 'r September,2023.

Yours faith fullv.

With reference to the above, I am directed to inform you that, incontinuation of thrs registry's retter no. HC.vrI-8u2o23lgrgs-grg}le, aatei'2ii
September. 2O23, you are allowed_to draw advance payment of ns. 1,OO.OOO/ fnrp*sone lakh) towards your proposed LTC for the block period 2022_2025.

Thanking you

541
REGISTRAR (TIGIIANCE)

Memo NO. HC.VII-81/2O231 ?/fl).)i?) I A, dated IJ r" September, 2023Copy to:-

_1. The Principal Accountant General, (A&E), Assam, Guwahati for information.2. The loint Registrar (Finance), Gauhati tiiqh Cou( Cuwahati for information andnecessary action.

_r- I:::1":1111e_:l_c.rhuti Hish courr, Guwahati for rnformation wirh requestro raKe necessary steps for upload this letter in official website of this Hon,ble 
---

Court.
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